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(4. No.57 of 1998

‘r : New Delhi, this 28th day of January,1998.

HON BLE MR K. MUTHUKUMAR,MEMBER(A)
HON BLE DR. A. VEDAVALLI,MEMBER(I)

K. V. Bhat
“ Deputy DBirsctor
Ceptral Water Commission
Sewa Bhawan, R. K. Puram
Hew Delhi-119 Q&6. oo A
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By #&dvocate: Shri K. K. Patel
VBrsus

(Im 1. Union of India,
) . Through the Secretary

Government of India

_ Ministry of Water Resources ~
Shram Shakti Bhawan
New Delhi~110 @01.
2. The Chairman
' Central Water Commission
Sewa Bhawan, R. K. Puram
Hew Delhi-110 086. ... Respondents

0 RDE R (ORAL)

Hr %K. Muthukumar,M(A)

The learned counsel for the applicant, Shri K.
K. BPatel submits that the applicant has been granted
the relief prayed for in this application and,
therefore,” he mnay be permnitted to withdraw the

application. Sccordingly, -this 04 is dismissed as

withdrawn.
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